
BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO. 122 OF 2015 (WZ) 

[EARLIER OA NO. 165 OF 2020 (PB)] 

 

AND IN THE MATTER OF:  

SAMITA RAJENDRA PATIL & ANR.   … APPLICANTS 

 

Versus 

 

JINDAL STEEL WORKS LTD. & ORS.      …RESPONDENTS 

 

INDEX 

SR. 

NO. 

ANNEXURES PARTICULARS PG. NO. 

1.   Additional Affidavit on behalf of 

Respondent No. 1 & 2 to place Additional 

Documents on Record. 

3665 – 3671 

2.  R1/1 A copy of the relevant portions of the 

Minutes of the 142nd Meeting of the 

MCZMA dated 31.12.2019. 

3672 – 3675  

3.  R1/2 A copy of WP No. 4894/2020 without 

annexures. 

3676 – 3704  

4.  R1/3 A copy of the EC dated 01.02.2018 issued 

by the MoEF to M/s Dolvi Coke Projects 

Ltd. 

3705 – 3711  

5.  R1/4 A copy of the EC dated 22.11.2021 issued 

by the MoEF to Respondent No. 1. 

3712 – 3714  
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